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reason lo r  it was that at both these places 1.e In 
Ujjain and  Har idwar adequate arrangements were 
not made. So, the Government should give a staternent 
thal  on  such occasion when large number of people 
have gathered,  why  proper  arrangements are not ' made? If it h a s  any  in format ion regardlng Ujjaln, 
then Government should come out w ~ t h  a statement 
13 person have d ied in  Harldwar Today was the day 
of t a k ~ n g  h o l y b a t h  o n  the  occas ion  of Somvat i  
A m a v a s y a .  1 3  p e r s o n s  w e r e  d r o w n e d  d u e  to 
stampede In the crowd The arrangemenl thal was 

' m a d e  was not  proper  The  bamboos  w h ~ c h  were 
erected at Mahabaleswar were so weak that people 
succumbed to thelr Injuries. caused by these 1 want 
that the Government should lnqulre lnto thls matter 
so that o n  such religious occasions when people 
vlslt these place In large number and dle, occurlence 
of s u c h  a c c ~ d e n l s  s h o u l d  b e  s t o p p e d  a n d  the  
Government  should glve a deta l led statement on  
t h ~ s  

MR DEPUTY SPEAKER The Government should 
make a statemnt tomorrow on both these ~nc lden ts .  

' DR MURLl  MANOHAR JOSH1 (Allahabad) Mr 
Deputy Speaker slr. Uttar Pradesh IS at present under 
P r e s ~ d e n t ' s  r u l e  T h e r e f o r e  11 I S  t h e  o v e r a l l  
respons ib l l~ ty  of the Central Government that the 
a r rangements  m a d e  at these  p laces  shou ld  b e  
thoroughly lnqulred Inlo and full ln formal~on regardlng 
the cause  ot the accldent and the details o f  the 
act ion taken  a g a ~ n s t  the o f t ~ c e r s  found gullty of 
mismanagement should be  glven to !he House 

DEFENCE MINISTER (SHRI MULAYAM SlNGH 
YADAV) Sir. the lncldents at Haridwar and 1Jlja1n 
have been very traglc In this regard the questions 
asked by hon'ble Mr Josh1 and the other members. 
w ~ l l  be  referred to the Governor of Uttar Pradesh and 
w ~ l l  be  reques ted  to make  available ~ n f o r r n a t i o n  
regarding cause of acc~den t  and negligence on the 
part of off lcels Whatever help IS requ~red  w ~ l l  be  
p r s v ~ d e d  The same process wrll be  followed In case 
ot l l j l a ln  

DISCUSSION UNDER RULE 193 

Steep Pre -budge t  h i k e  i n  t h e  adminis tered 
p r i c e s  o f  Pe t ro l ,  LPG, Diesel  a n d  o ther  

p e t r o l e u m  products-contd.  

I E n g l ~ s h ]  ' 
MR DEPUTY SPEAKER The House shall  now 

resume D ~ s c u s s ~ o n  under Rule 193 Strrl E .  Ahmed 
to contlnue h ~ s  speech 

SHRI E AHAMED (Man le r~ )  Mr Deputy-Speaker, 
Sl r ,  a s  I 8 a i d  o t h e r  day.  t h e  d e c l s l o n  o f  t h e  

Government l o  hike the prlce of petroleum products 
has put the people lnto great hardship and difficulty 
And  I express here the  sense  of resentment  o n  
behall  of the people who are to suffer due to thls 
unpreceden ted  h ike  in  t h e  p r i c e s  of p e t m l e u m  
products 

I am sorry to say that the popular Government 
under the leadership of Shri H.D. Deve Gowda has 
been forced to take an unpopular declsion so soon 
whlch, I should say, should have been avoided. The 
Government may have to go around justifying that 
25 to 30 per cent hike In prlces was ~nevltable and ~t 
would also mop up for the Government  add i t~ona l  
resources to the tune of Rs 8,000 crore durlng the 
remalnlng nlne months of the current l lnanclal year 
The addl l~onal  resources mobilisation in  the ful l  year 
w ~ l l  be  more than  Rs  18,000 crores tak lng  In lo 
account the Exclse Duty, Sales Tax etc 

I am very much concerned because  thls h ~ k e  
wou ld  d e l l n ~ t e l y  resu l t  In  r a i s i n g  t h e  p r i c e s  ot 
essential c o m m o d ~ t ~ e s .  We had that experience The 
last prlce hlke of LPG was effected In January 1994 
and for other petro leum products l ike pe t ro l  and  
dlesel the prlce hlke was effected In February 1994 
So on  a perusal of the consumer puce Index then 
p r e v a ~ l ~ n g  In the country before and  after the puce  
hlke of the petroleum products last t ime, you would 
know that there was a sleep r ise In the prices of 
essent ia l  commodities. 

For expamle. S l r  prlor l o  the h ~ k e  In 1993, from 
July  t o  D e c e m b e r ,  t h e  p r e - h l k e  p e r ~ o d  b e ~ n g  
Inc reased  In consumer  p r o d u c t s  b a s e d  o n  t h e  
consumer prlce mdex was 11 polnts But after the 
price hlke of the petroleum products In 1994 January 
tor LPG and February for petrol,  the Increase durmg 
February and July 1994 was 16 points So,  this IS 

what 1s golng to happen In t h ~ s ,  as a result of Ihe 
present h ~ k e  In Prlce of petroleum c o m m o d ~ t ~ e s  also 
So ,  t h ~ s  Increase In the essential commodlt les whlch 
we are golng to face wlthln a few months In future 
will definitely p u t  a n  a d d l t l o n a l  b u r d e n  o n  t h e  
common man 

It IS on thls h a m  slr, tha l  I would rpquest the 
Government to reconsider t h e ~ r  d e c s ~ o r  of h ~ k ~ n g  
the prlces too steep from 25  per cent to 30 per cent 
In the petroleum ptoducts 

Sir, the re  are ce r ta ln  t h ~ n g r  I w o u l d  l lke to 
observe whlch have resulted by thls h ~ k e  In the prlce 
of petroleum products We are to take some steps 
t o  c o n t r o l  t h e  c o n s u m p t l o n  of t h e  o i l  Bu t  
un to r tuna te ly .  ou r  c o n s u m p t l o n  IS g r o w l n g  a n d  
growlng every year And, 11 is also seen that d u r ~ n g  
1994.95 the consumptlcn of petroleum products was 
65 5 milllon tonnes showlng a growth rate of 7 7 per 
cent over the prevlous year In 1991.92, the growth 
rate In consumptions of petroleum products was 3 5 
per cent, In 1992-93 it was 2 . 4  per cent and  in  1 9 9 5  
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96 from April to November the growth rate has gone 
upto 9.5 per cent. So, it is the duty of the Government 
to take some steps to  reduce the consumption of the 
petroleum products. The Government is one authority 
which consumes, for its several activities, a large 
quantity of petrol and there is no check on the part 
of the Government in the consumption of oil. Later 
on, we go to the general public in this respect. And, 
this IS also seen that our import is also increasing, 
at least, in terms of half a billion dollar a year The 
growth in diesel imports ought to be seen. It is the 
net growth in c rude o i l  and petroleum products 
imports The net total petroleum oi l  and lubricates 
import grew from flve billion US dollars in 1993-94 
to over 6 5 bi l l ion US dol lars in 1995-96 which 
implies a growth of nearly 30 per cent between 1993- 
94  a n d  1995.96 Th i s  is s o  b e c a u s e  our o i l  
compan les  a n d  re f iner ies  a re  not  f unc t i on ing  
efficiently Also, the price hike according to me, is as 
a result of some lethargic attitude on the part of the 
Government agencies. 

Sir, I have a paper with me. It is Kaleej Times 
from Dubal,  dated July 13,  1996 which has also 
ind~cated oi l  prices. 

The oil price was much lower in Fabruary. It was 
below 16 dollars a barrel. But in July it was 17 to 18 
dollars a barrel. I will tel l  you how purchases are 
made by our companles when there is fluctuation in 
the market. When the oil price goes down we wrll not 
go to the market and we will allow the price to go 
up.  When ~t goes higher we wil l  be  there In the 
market Th is ,  accord lng to me, IS a matter t he  
Government should sar~ously consider and examine 
The Government  shou ld  put  an end to  such  a 
practice. After all the burden 1s being put on the 
shoulder of the common man This 1s one aspe,. I 
would l ~ k e  the Government to ponder over and also 
examine 

There was a mention by the hon. Prime Mlnister 
of curse In their party meting that the ~ n f l a t ~ o n  will 
not be  as h ~ g h  as 11 as been Indicated In the papers 
But the economists of varlous hues have already 
come out wlth the statement that there wil l  b e  a 
double dlglt lnfiatlon as a result o l  the hike. According 
to experts the Impact of the hike In the admin~stratlve 
prlce of the petroleum products on lnflatlon would 
be greater than the Government's estmates.  There 
would be prlce rlse and ~t would push to the.lrelght 
and the ~ndustr la l  costs 

I may b e  permitted to quote here the observation 
made by an economist. It has been published In the 
latest Issue of the Fronllme magazine It IS wrltten by 
Shr l  C P Chandrashekhar Perhaps many of the  
Members of the  Councl l  o l  Ministers also get a n  
lnsplratlon by the thlnklng of the people l ike S h r ~  
Chandrashekhar What he has mentioned here is . 

"Rlslng prlces now to clear that do l~c i t  in 
a short perloo amounts to ralslng domeatlc 

prices much more than the 14-15 per cent 
warranted by the current rupee value of 
imports. 

In d o l n g  s o ,  t hose  responsible have  
ignored the inflationary consequences of 
r a i s i ng  t h e  p r i ces  of un i ve rsa l  
intermediates like petro-products Informed 
estimates of the likely increase in the rate 
of inflation place it at between 5 and 7 
pe rcen tage  po in t s .  Th is  i nv i t a t i on  to 
doub le -d ig i t  i n l l a t i on  t h o u g h  a s ~ n g i e  
initiative obviously affects most adversely 
the  poor  and  m idd le  i ncome earners .  
whose n o n e y  Incomes are  e i ther  not 
fo rmal ly  i ndexed  to  p r i ce  i nc rease  of 
canno t  b e  ad jus ted  upwards  t o  an 
equivalent extend." 

MR DEPUTY-SPEAKER Please conclude 

SHRl E AHAMED I have only started lust now 
I am the only speaker here. 

[Translatron] 

MR. DEPUTY SPEAKER :Two hours were allotted 
for discussion on this subject whereas more than 
three hours have already been taken by the hon'ble 
Members 

[English] 

SHRl E AHAMED I am avo~ding repetltlons I 
am just referrmg to some polnts whlch other hon 
Members may not get an opportunrty to do so.  So I 
may be glven a l~ t t le  more tlme because I am the 
flrst and the last speaker from my party Therefore 
accordlng to hlm, 

"The 011 prlce Increase IS therefore akln to 
an a c r o s s - t h e - b o a r d  h l ke  I n  l n d ~ r e c t  
taxatlon " 

Therefore this IS very much ev~dent  There wlll 
be  prlce Increase In all the products, especially the 
lndustrlal products. 

Noted econom~st  and D~rec to r  General  of the 
Internatlonal lnstltute of Management, Shrl Sengupta 
felt that 'Government expenditure would go up on 
account of Increase In the prlces of key petroleum 
products because the Increase In prlces of lndusrr~al  
Inputs would add to the woes of ~ n d u s t r ~ e s  strugghng 
l o  f l nd  a f oo tho ld  I n  t ho  l l be ra l l sed  economlc  
environment T h ~ s  1s the s l tua t~on and thls sltuatlon 
has to be looked Into 

15.00 hrr. 

Another point I would like to r a y  IS this. We will 
find that the very good percentage of return on nel  
worth of our oil companles is not because of their 
elficlency. This ir not because of thou hard work 
Thls 16 because they have been allowed to  retaln a 
return on  net worth more then the pe rm~s r i b lo  hmlt 
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of 12 per cent. The permissible limlt was 12 per 
cent. Now, we can very well see the position. The 
re turn  on  net wor th  of Hindustan Petroleum 
Corporation was 22.27 per cent in 1993-94 and 2 2 6  
per cent in 1994-95; the return on net worth of Indian 
Oil Corporation, which is much below, was 13.61 per 
cent in 1993-94 and 15 47 per cent in 1994-95; and 
the re turn  on net worth o f  Bharat  Petroleum 
Corporation was 18.88 per cent in 1993-94 and 20 93 
per cent in 1994-95. This shows that ~t was all being 
permitted by the Government, I should say, even at 
the expense of the ordinary consumer 

Let me also say that because of the inefl~c~ency 
of the Government, the people have to bear more 
cost. For instance, wharfage and other port charges 
may be charged on the actual while computing the 
retention price. Such charges may be hlgher than 
the nat~onal or International norms. If a shlp takes a 
longer tlme to turn round wh~le  calllng on the lnd~an 
ports, the sh~pper  would qulte naturally load the 
add~ t~ona l  cost on transportatlon. But the question 
that the l n d ~ a n  consumers may well ask is, 'why 
should we be called upon to bear to burden of the 
addltlonal cost for the ~ n e l f ~ c ~ e n c ~ e s  at the port? 

(Prof Rlta Verma In the Cha~r) 

SHRl HARlN PATHAK (Ahmedabad) : Is the 
Member readmg from The Frontline magazine' He 
cannot read from a magazlne here 

SHRl E AHAMED Thls has been written by an 
emlnent economist, not somebody like you and me 

(Inrerruptrons) 

SHRl HARlN PATHAK , We will go home and 
read that Why does he waste time' 

MR CHAIRMAN Please conclude now. Your 
tlme 1s over. 

SHRl E AHAMED Madam, I was just saylng 
that because of the lnefflclency of the transportatlon 
system and because of the l n e f f ~ c ~ e n c y  of the 
Government agencies, the ordlnary man has to bear 
Ihe entlre burden 

The Government should duly reconsider the 
present hike In Ihe prlces of petroleum products, 
especially LPG Madam,  you know what our 
housewives say about the rise In the prlce of LPG 
You know what the people are leellng about It. 
Therefore, I take thls opportunity to urge upon the 
Governmen1 to make the entire petroleum sector 
effective In functioning This is an abnormal rlse In 
prlces It should have been a normal ten per cent to 
fifteen per cent increase, but 11 is a twenty4ive per 
cent to thlrty per cenl Increase now I request the 
Government to reconsider and reduce the prices of 
petroleum producls 

SHRlMATl GEETA MUKHERJEE (Panskura) : 
Thank you, Madam, for calling me. I shall try to be 
brief. But my posltion is a bit complicated. Generally 
I never want grace. But for this I want your grace. 

The first thing which cannot be denied is that 
our previous Government's policy in regard to thls 
led to a situation where this Government has to face 
the consequence of the Rs. 4,000 wore withdrawn 
from the Oil Pool Account as well as the increasmg 
prlce of petrol in the international market. The value 
of rupee is constantly going down. So, all these things 
surely led to a s i tuat ion where the present  
Government is in trouble. I do definitely understand 
that But unfortunately we have taken over at a tlme 
when trouble is there everywhere. We have to fmd 
out how to face i t .  To face the s i tua t ion ,  th is 
Government will have to think of various ways and 
means And in that respect I have certain things to 
say 

While talklng about LPG. Shri Ahmed mentioned 
about housewives. Although I am a politician, it is 
true, I must polnt out that this increase is very steep 
Let not anybody think that all those who use LPG 
are very rich people. Even workers today have to use 
LPG See the Increase. Poor Calcutta, capital of my 
home State, 1s the worst hit. There the Increase In 
from Rs. 106 99 to Rs. 138 99, though in Delhl the 
Increase In from Rs. 93.00 to Rs. 121 00. But In 
Calcutta it 1s always more and the increase is also 
heavy. 

All of us are burdened with the terrible thing, 
that IS,  these gas coupons. I hope an pray, take 
away these gas coupons from us, MPs. Do not bother 
us all the time. We have lo  given it to the people. We 
know to whom we give. Now-a-days, even In the 
vi l lage poor people also use LPG.  Our l i fe  IS 

miserably wtth those hundred coupons Please take 
away those hundred coupons and save us from thls 
disgrace. Therefore, we know who uses the LPG 
from our own experience. So, this is true that LPG 
pr~ce-r ice IS hitting the poor people also How to 
face the situation' 

I would suggest that our Government should frnd 
some way out. You can have dual pricing system 
But the pr lces must be decreased for o rd~na ry  
people. This IS a simple truth. We have to face ~t 
Maybe we have to introduce dua l  p r lces  The 
Government can think over it. It may not be posslble 
to do it tomorrow. It may not be possible to do 11 
today itself But we have to lhink over ~ t .  

Secondly, I fully agree with the suggestion that 
the use of petrol has to be seriously restr~cted, 'Apn~ 
Achiri Dharam Parere Sekhao'? You yourself should 
start first Then, you teach others. Today, my good 
frlends, hon Shri George Fernandes 1s not here The 
other day he gave a tremendous speech In which he 
rightly asked, 'why should we import such cars whlch 
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go only six kllometres per Iltre?'. I fully agree wlth 
him. And incidentally, I was one of those who durlng 
the last Government's tenure, from the first Budget to 
the last Budget, have been saying the same thlng 
that we must not import things like that. 

We must not Import such cars. But only one small 
thing I would say. I would like to ask Shri George 
and his allies, wlth all humility: where does the 
blggest sale of such cars mostly take place? It is In 
places like Delhi, Mumbai, Gujarat, etc. In Delhi, of 
course, we have the Central Government and the 
Delhi Government both. The Delhi Government Is 
controlled by the allies of Shri George, people who 
are in the Opposit ion Benches here. The 
Maharashtra Government is controlled by Shiv Sena, 
again an ally of Shri George; and in Gujarat, it Is 
again an ally of his. Did he ever ask them to control 
it? 

Shri Jagmohan has come now. He was the 
Governor and now, of course, he is in BJP. 

SHRl JAG MOHAN (New Delhi)  : The Delhi 
Government has nothing to do with the import policy. 
The Delhi Government is not a State Government in 
the full sense. 

SHRlMATl GEETA MUKHERJEE :Yes, I know that. 

SHRl JAG MOHAN : It has nothing to do wlth this 
import pol icy. It has nothing to do with the 
consumerist-oriented economic policy which has 
been followed. 

SHRlMATl GEETA MUKHERJEE : I have 
something to say about this. It is not the question of 
'nothing to do'.  If you are in a Government of a 
State, even in a smaller' way, with restricted power, 
you can do it by 101 means, if you want to do. 

SHRl JAG MOHAN , We will seek your advice on 
that matter. Now kindly enlighten the House as to 
what is the item that you have in mind. 

SHRlMATl GEETA MUKHERJEE : 1 am coming to 
that Restriction can be In varlous ways. We started 
it with our own way. You can save the petrol likely to 
be spent by the Delhl Government. That is not a 
restriction on these people By that way, you can 
pave the way for restrction among the people so 
that a legislative measure can be brought against 
these people. Why do you allow people in one famlly 
to have four, five or six cars? Can we not stop that? 
Should we not move towards that direction? I am 
saylng this about all the Governments including my 
own .(lnterruplions) Let lt be made clear. When I 
speak,  o f  everybody, of al l  the Governments 
. . . (lnrerruplions) 

MR CHAIRMAN : Shri Jagmohan, you may reply 
to the point when your trun comes. 

SHRlMATl GEETA MUKHERJEE : Should we not 
try that so that we can control the expenditure? 

Secondly, the most Important point is about our 
own resource of petrol. Are we trylng our level best 
to extract that? Let me tell you that I have been 
talklng about extraction of petrol for a very long 
time. 

In West Bengal, the situation is that the ONGC 
has ordered that the entire oil-well drilling operation 
should be shlfted away from West Bengal and that 
it need not be done any more. Shri Janeshwar Mishra 
is not present here When I appealed to him, he saw 
to it that It begins afresh, when he was the Minister 
for Petroleum, for a little while. That is how, it was 
stopped at one time. In two wells the work had started 
and It actually brought out oil of good quality Even 
then, It was stopped. Why? It was done by the last 
Government. The ONGC can save a lot of its money 
If It tries to control its infrastructural expenses. Can 
the ONGC not go In with the extraction from those 
two wells which yielded petrol and gas, through other 
processes? 

The time will soon be over. Otherwise, I would 
have gone into the whole length of processes that 
are to be taken up. 

Why is so much gas being flared in Mumbai 
High? I would like to know about it. Those things can 
be stopped. Should we not try to stop all that? Our 
Common Minimum Programme has come to one 
point. If we really can implement it, much of this can 
be done. 

Is there transparency in the deals? Let me say 
'no'. If there is no transparency in the deals, then we 
will see that many of these things are actually done 
for corruption. Corruption is a source o l  many of 
these things. Much can surely be stopped it all these 
deals are transparent.  I wish the United Front 
Government would stick to its Common Minimum 
Programme and make al l  the deals transparent 
through which they will be able to save a lot 0 1  
money on different scores. And then, our own 
resources can really be used in big way. Thal 
has not been done. I hope all those things will be 
done. 

Now, who is cornering black-money? Is help 
being given to the Central Government on that score? 
Is the Central Government ever trying to do i t  
seriously? I am talklng ahout the last Government 
No Government is really trying lo  catch blackmoney 
in right earnest - not tinkering here and tinkering 
there. So, we have to find out the alternative sources . '  

or resources. Now there is not much time to go on 
illustrating what other alternative resources are there 
We must rerpect all the t h e  that these are the ways 
that we have to follow and not the other way 
round. 
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Suddenly faced wlth such a sltualion, we have 
to make the prlce go up to such a hlgh that the 
whole atmosphere wll l  be l ike that, and a new 
Government wlll be starting. Unfortunately, the new 
Government Is starting with a high burden. That 
psychological atmosphere is definltoly there. We must 
try our level best, through whichever way it may be, 
to vote It out and feel confident that this is the 
Government which wants to go in a different way. 
And while doing llke that, If there is anything wrong, 
If there is anythlng that has been done in haste or 
through certain compulsions, an af ter- thought,  
second thought, or third thought must be given We 
can yield to the people's will and it second and third 
thoughts are given. There 1s no questlon of prestige. 
That adds to the prestige of that Government which 
can really come to take people's critlclsm and their 
feellngs Then accordingly, ~t necessary, make a 
change wherever possible. 

I would have gone into many other things But I 
am not golng into all those things. My appeal IS that 

, a t  least the prlce of LPG may be cut over in a ditlerent 
way Some concession can be there. I would be very 

' lery happy if our hon. Prime Minister can assure us 
today Illtie-at least on somethlng. 

Later on, dual-priclng can be considered For 
example, even in the case of petrol, the two-wheelers 
and cars cannot be on a par The uses of two- 
wheelers are a dlfterent set of people So, this dual- 
prlce question needs a lot 01 exercise That exercise 
can be done seriously. 

Keeplng the alternat~ve sources In view, I hope 
that the huge price hike that has been made in the 
case of LPG, will be reconsidered and in the case 
st other Items hke petrol, the dual-price will be 
thought over seriously 

I thlnk, I have not taken a lot of t~me.  But I press 
all this for consideration of the whole House and of 
the Government. Those who are with the Government 
and those who are In the Opposltlon should thlnk 
about this questlon seriously and not lust try to score 
pomts. 

[Transla Iron] 

DR MURLl MANOHAR JOSH1 (Allahabad) : Mr. 
C h a m a n ,  Sir, this is a very important questlon, 
whlch IS under consideration 01 the House. One 
reason 01 price hike of petroleum products is that 
there was a big deficit In the oil pool and thls deficit 
reached upto Rs 10,000 crore The question is as to 

'why this deflclt 01 Rs.10,000 crore occurred In oil 
pool. What wore the reasons therefor? Why this deficit 
was allowed l o  go up and whether the price hike 
was the only way to remove this deficit? Whether 
there could not have been any other measures to 
solve thls crlsls? 

As far as my knowledge goes, the Petroleum 
Committee had made a remark in the steering 
committee for economic reforms and I quote it :- 

[English] 

"It is essential that an immediate Action 
Plan be drawn up to generate surplus in 
the' O i l  Pool Account to c lear  the 
outstanding within a specified time frame 
of one or two years. A steep increase in 
the consumer price, 10-15 per cent across 
the board is not feasible under the present 
circumstances as it will have a spiralling 
effect on all other consumer prices. Other 
alternatives will be to provide revenue 
budget support by appoflioning a part of 
cess and other oil revenues earned and 
diverting that to the Oil Pool Account. In 
any case, a definite action has to b e  
worked out so that the oi l  companies' 
outslandlng claims are cleared without any 
further delay." 

[Translation] 

This remark was made in August 1995. It means 
that upto August 1995 Mlnistry did not consider it 
proper to increase the prices even by 10 to 15 per 
cent, but today an increase ot 30 per cent has been 
made and I! IS the same Ministry which is justifying 
this price hike This I cannot understand. This is 
such an example of mismanagement in the petroleum 
sector, the product ion of petroluom and  the 
administered pr ice po l icy  that no amount 01 
condemnation of present ~ o v e i n m e n t  as well as the 
prevlous one is adequate enough (Interruptions) i 
am domg it This is what I am doing (Interruptions) 
There IS no need of referring to the Government of 
13 days, forget it. You have as much abused the 13 
days old Government as you could. What we could 
have done, we have done it. But what you could do 
is before you Please, listen to me Please, listen to 
me Please hear about your deeds with patience 
The entire nat ion should know what Rao 's  
Government, the Government of Congress. and thls 
Government has done In regard to petroleum sector 
Th~s  is the mismanagement 01 petroleum sector due 
to which our internal productlon is going down 
contmuously There IS a story behind decrease In 
tho petroleum production. There was 21 7 per cent 
per year Increase In the productlon 01 crude and 
petroleum during the 6th Plan period. This increase 
came down to 3.3 per cent during the 7th Five Year 
Plan from 1985.90, and this productlon went down 
That means there was no question 01 increase in 11. 
rather this productlon further went down to 3.1 per 
cent. 
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[English] 

It Is a decline by 3.1 per cent over the production 
of 1989-90 and in  1991-92, production was 3 0 9 4  
million tonnes as against the production of 34.09 
million tonnes in 1989-90. 

[Transla tion] 

The production of crude oil went further down in 
1990-91. This decreased further in 1992-93 and this 
was around 26.95 million tonnes. Its production was 
34.09 million tonnes in 1989-90 which decreased to 
26 million tonnes in 1992-93. How did it happen? 
This situation remained same in 1993-94 and in 
1994-95 it was hoped that there would be a 
production of crude oil upto 32 million tonnes. How 
it is for the Government to reveal what was the 
production. My guess is that it did not go beyond 
even 30 million tonnes That is how the internal 
product~on of crude oil is going down every year. 

My friend from West Bengal is sitting here. As 
far as my knowledge goes, the entire West Bengal 
and the Bay of Bengal have lot of potential for over 
oil. But I do not know why the Government has not 
taken steps to do something in this regard. Now you 
have got one of your alliance party's Government 
there. You please exercise your pressure on it that 
oil be explored from West Bengal and the Bay of 
Bengal and internal production be increased as soon 
as possible. 

[English] , 

DR. ASlM BALA (Navadwip) : We tried our best 
and still we are trying. 

[Translation] 

There is no justification for making this kind of 
remarks. 

DR. MURLl MANOHAR JOSH1 : You try, they 
should also try and we would also try. I feel very 
sorry to say that what should have been done for the 
exploration of crude oil in India has not been done. 
The surcharge which was taken In order to increase 
our o i l  product ion in not being utll ised in this 
direction. This is such an area in which the world 
forces are cooperating with one another. We should 
also cooperate them and instead of depending an 
outside energy we should try to enhance our 
petroleum production and the energy derived from 
petroleum. The production In our country is going 
down and the consumption is increasing. Because 
of this, anomalies arise and we need to Import more 
oil The quantlty of import is increasing. The import 
of petroleum products in 1990-91 was 12.3 per cent 
wh~ch rose to 21.2 per cent in 1992.93. This pace is 
Increasing because the number of vehicles, two 
wheelers and three wheelers is increrr lng. The 
number of trucks is also increasing because them Is 

a need for transportat ion of goods so  that 
consumption Is Increasing. Therefore, If the Internal 
product ion Is going down then you have no 
alternative but to import oil. On the other hand the 
devaluat ion of rupee is increasing. Thus witp 
increasing import and devaluation of rupee, the 
prices of crude and petroleum products will go up. 
If you understand it, then what measures you have 
taken in this regard? This question is before the 
nation. The nation wants to know what you have 
done in order to stabilize the prices of petroleum 
products and increasing their  product ion and 
reducing their import. 

I feel that there has been maximum carelessness 
The cost of import of oil over the last three years has 
been 17.18 thousand crores. We had imported 011 

worth Rs. 6344 crore in 1939-90. An import of Rs 
17838 crore or more in 1995-96. This will go upto 
31-32 thousand crore rupees because of the value 
of dollar going up and the value of Rupee going 
down. I am talking about 1989.90. Then the price of 
dollar was Rs.18, today it is Rs.36. It can be easlly 
understood that if there is increase in import an@ 
consumption, the prices will go up. What were you 
doing? What steps did you take to contain the prices? 
What have you been doing for the last four years' 
It is very strange. The Government has been 
increasing the prices of petroleum, crude oil and 
petroleum products. It is the fifth lime when the prices 
have been increased The prices of petroleum 
products were increased in 1990 for the first time 
when the Gulf War was in progress and it was stated 
that the international pr ices of petroleum were 
increasing, therefore the Government was bound to 
increase the prices and 25 per cent surcharge would 
have to be levied on petroleum. Therefore. the 
Government levied 25 per cent  surcharge on 
petroleum products. When the Government had 
increased prices in 1989-90 during Gulf War, then 11 
had mobilised the resources worth Rs 2256 crore lor 
this crude 011. again, when the price increase was 
made second time in 1991, the Government had 
mobilised resources worth Rs.5006 crore. During the 
years 1991-92 and 1993-94 the resources mob~lised 
were worth Rs. 2054 crore and Rs.  2460 crore 
respectively It is not that you are not moblltsmg 
resources. The Government, by Increasing the prlces 
of petroleum products has mobilised 10-1 1 thousand 
crore rupees 3.4 times, lnspite of this why tho crude 
oil suffered losses? No price increase was made 
during the years 1994-95 and 1995-96 therefore no 
resource was mobilised. But due to increase in price 
in 1996-97, the Government will be able to mobilisp 
Rs.12900 crore in one year and Rs.9000 crore during 
the next nine months. While the Government was 
mobilising the resources of Rs.2200 crore during 
1989-90, it is going to mobillse resources worth Rs 
12800 crore dur ing 1996.07. You have made 
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mockery of the system You should thlnk as to how 
much burden you are puttlng on  the people of the 
country 

When the Gulf War was In progress you had 
s,tated that  ~ n t e r n a t ~ o n a l  p r l ces  were lncreaslng 
therefore 11 was necessary for you to increase the 
prlce and at any cost you could not decrease the 
prlces and therefore you increased the price But 
under what compuls~on you are at present' Why do 
you not wlthdraw the surcharge levled at the t1me7 
You can very well see that the prlces of petroleum 
products have fallen rapldly In past The prlces of 
petro leum products were ~ n c r e a s e d  d u r ~ n g  1990  
because per barrel cost of petrol during 1989 was 
Rs 17 31 In terms of dollar Durmg 1990 ~t rose upto 
Rs 22 26 You s a ~ d  that you were levymg 25 per 
cent surcharge When this price came down to Rs 
18 62 during 1991 why d ~ d  you no  withdraw the 
surcharge' You had levied the burden of 25 per cent 
on  the people of the country why was that not 
wllhdrawn' You had made cornmltrnent before the 
country the people of the country and the House 
inat you would withdrawn the surcharge of 25 per 
cent  I wou ld  l lke to request  Shr l  N l rma l  Kan t l  
Chatterlee to put h ~ s  pressure on the Government to 
wlthdraw this surcharge I request you to wlthdraw 
this 25 per cent surcharge You may Increase ~t upto 
30 per cent but I do not thmk that the s ~ t u a t ~ o n  as 
such will arrse You could have w~thdrawn thls 25 
percent surcharge and Increase 30 per cent prices 
but you d ~ d  not do so I thlnk you do not want to do 
so The prices are decreasmg constantly The price 
of per barre l  petro l  was Rs 18 44 dur ing 1992 
Rs 16 33 durlng 1993 and Rs 16 30 d u r ~ n g  1994 
'hus the international prices of petrol have been 
icnstantly decreasmg No doubt there was a Increase 
In July last but overall the ~n te rna t~ona l  prices were 
either static or there was decrease Why dld you not 
Import 011 and purchase crude oil on  cheaper prlces 
at that time' When the refmerles as over the world 
are m a k ~ n g  90 per cent of their capaclty utlllsation 
why the ftgure 1s 65 70 per cent In our own case' 

I suppose that the hon Defence Mtnister and the 
Hon Tourlsm Mtnlster are least bothered about the 
prrce-h~ke I would l ~ k e  to draw your attention towards 
the sltuatlon of the country and would l ~ k e  to know 
as to how you would solve the problem of the country 
by adoptmg such attitude? You are requested to take 
these points ser~ously, but I am sorry to say that the 
Government IS not takmg I! seriously and is laugh~ng 
away the  mat ter  It was  not expected f rom the  

+avernment 

SHRl MULAYAM SINGH YADAV Are you taklng 
I! s e r i o u s l y ~  

OR MURLl  MANOHAR JOSH1 No ' am talkmg 
about  you  You a re  De lence  Mmlster  I t  1s very 

important issue for you. If the increasing trend in the 
prices remain the same, a major share of your budget 
will be  lost In it. You are related to tourlsm, please 
pay  attention. If the pr ices are increased in the 
country and the Government hikes the air fare then 
what will happen to you. You are also requested to 
pay your attention towards this issue seriously Our 
Government  d id  not think it proper  t o  purchase  
petroleum and petroleum products when there was 
recession In the international market Neither you 
increased the efficiency of refineries nor Intend to 
do so. You say that you are helpless slnce the oil 
pool has suffered loss and that has to be off set The 
hon Finance Minister, some days ago ,  had  very 
politely stated that the account of oi l  pool was self 
sustaining and self modulating. We do not withdraw 
any amount from it I th ink,  the Government had 
withdrawn more than Rs  4000 crore d u m a  eighties 
from this 011 pool Why was that amount not deposited 
back? You only want to play with the stat lst lcs by 
withdrawing money from t h ~ s  account and showmg it 
in the other and then you show that budgetary dellcit 
IS b r o u g h t  d o w n  P l e a s e  s top  d o l n g  11 Thus  
withdrawing money from t h ~ s  account and showing i t  

In some other account, you dodged people for 5 to 
10 years and then you say that prices will have to 
be mcreasing because the pool IS Incurring losses 
You a lone  a re  respons ib le  for t h l s  loss  
. .(lnlerruplions) 

Look the charlsma done by you. The price of 
petrol during 1991 was Rs 9 84 per l~ t re  and today 
durlng 1996 it has reached to Rs 21  14 per lltre 
The price of diesel has gone up from 4 As. and 8 
paise per litre to 9 Rs and 4 p a w  at present Look, 
how much increase you have made in prlces during 
five years You mnocently reply that t h ~ s  prlce hike IS 

not going to cause mflatlon and the prices wtll not 
shoot up and everythmg w ~ l l  normalise It wtll hardly 
Increase the puce index by 1-2 po!nts but actually it 
is not s o .  Several  economists have  g lven  their 
opin lon.  My fr lends Rahman Saheb h a s  a l ready 
quoted the oplnion My b e n d  Raham Saheb has 
already quoted the opinlon of Shrl Nitlsh Sen Gupta 
b u t  Shr i  Charan  Wadhwa-Cent re  l o r  p o l l c y  
Research-says that due to ~t the wholesale puce 
Index will go up  by 2 5 per cent and I! will have 
c a s c a d ~ n g  ef fect  It will p rove  as lnstrurnent n 
mcreasing the prices of other thlngs S b r ~  Sashank 
B h l d e  N a t i o n a l  C o u n c i l  f o r  A p p l i e d  E c o n o m l c  
R e s e a r c h  a lso  s u p p o r t s  t h ~ s  o p l n l o n  A l l  t n e  
institutions related to trade and industry have drawn 
their attention towards t h ~ s  problem and stated that 
it will lead to soarlng of prlces (Inferruptrons) I would 
like you to match your announcements wlth those of 
your deeds I1 you really had tried to help, you  could 
have put it under Rule 184 for dlscusston and w e  
could have voted i n  the fo rm of censure  m o t ~ o n  
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brought against the Government. Then we could know 
that you have sympathy for common man. Otherwise, 
we will from the opinion that you are giving only a 
l ip service ...( Interruptions) I am aware of your 
helplessness. Confederation of lndian Industries and 
other institutions say that due to 30 per cent increase 
in petroleum, the prices of all other commodities will 
certainly increase. It further says that this increase 
is against the common man and the farmers. This 
view has been expressed by  PHD Chamber of 
Commerce. Federat lon of lnd ian Chambers of 
Commerce and Industry also opines that it will have 
cascading effect. The entire economy will be marred 
with morbidity. The Associated Chamber of Commerce 
and Management has also the same opinion. The 
Federation of lndian Export Organisation has also 
the same opmion and states that is will lead to heavy 
losses and the adverse thing is that most of the 
lndian Industries will lag behind in international 
competition because this Increase does not remain 
confined upto only petroleum, diesel and kerosene. 
Today, many petroleum products are used as input 
in many industries. Many industries use them as raw 
material which are further used in many other 
industries. The entire plastic industry depends on 
that and many other industries. The entire plastic 
industry depends on that and many other industries 
are totally dependent on plastic industry. The entire 
chemical industry is dependent on that and the 
medicines, some of them being chemical 
formulations, depend on that. Therefore, the increase 
w ~ l l  not only affect the petroleum, it will also affect 
medicines, textiles and dyes and paints. It will also 
cost its impact on sheets used in houses and rexine. 
Today, we use a large number of products in our day 
to day life prepared with the help of petroleum 
products. The prices of all those things will increase 
In which these things are used as raw material. 
Therefore, the industrial progress which you are 
talking about will stop and industrial production will 
be adversely affected and the products will become 
costlier and will also lag behind In mternatlonal 
competition. When product~on will not remain globally 
competitive, your exports will become costher. Then 
you will have to resort to the devaluat~on of the 
money and again you will be trapped In the v ~ c ~ o u s  
circle. 

[English] 

You have been caught In a vicious clrcle 

[Trans la tion] 

First, go through the process of devaluation of 
rupee. Thus, foreign exchange reserve will decrease. 
To meet that difference, you will get loan from abroad. 
Then pay more money towards Interest on the loan 
and ultimately public W i l l  be over burdened. This 
VICIOUS circles will keep on gomg contrnuously. The 
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foreign exchange reserve has been reduced from 20 
million dollar to about 16.5 million dollar. The import 
bill of petroleum products is increasing. Thus the 
trade gap is increasing gradually. How you will make 
a balance? What is your posit ion? The Rao 
Government which has made you to be in  thi?, 
position and whom you are supporting 

SHRl B.K. GADHVI (Banaskantha) . The Memtlels 
of Rao's party are supporting them. 

DR. MURLl MANOHAR JOSHl : Both have been 
supporting each other but both are responsible for 
this situation. Public will not forgive them. 

SHRl K.D. SULTANPURI (Shimla) : You will get 
an opportunity to come in power. 

DR. MURLl MANOHAR JOSHl : Rest assure. 
whenever we get an opportunity, we will improve ~t 
. . . (  Interrupt ions) The f isca l  d e f i c ~ t  w h ~ c h  was 
Rs.36325 crore in 1991-92 has become double i e 
Rs.74634 crore in 1995-96. This is the financial 
deficit of this country. This is the performance of 
your Government to which you are giving support 
This is the Government being protected by you. How . 
is this alliance for increasing financial deficit and to 
bring this country under the net of debts') Till 1980. 
the revenue deficit used to be 32 per cent but now 

[English] 

Sixty-two per cent of Government borrowings are 
being used in meeting revenue deficit 

[Translatron] 

You are using 62 percent  of Government 
borrowmgs In meeting the revenue deflclt Earher. 11 
used to be only 32 per cent but now ~t has doubled 
The Government is statmg emphatically that ~t would 
manage the thmgs. 

SHRl B K .  GADHVI . S t i l l  budget  IS to be 
presented.. . (Interruptions) 

DR MURLl MANOHAR JOSHl T h ~ s  1s the Impact 
of the earher budget You are agaln trylng to Increase 
the budget by ralslng def~clt  upto Rs 9000 crore By 
mak~ng provlslon In the budget for thls dellclt, you 
want to moblllse your resource You want to keep the 
flscal and revenue def~c l t  under control otherwise 
the Investors who are going to Invest will not come 
forward. But when they will come to know about the 
actual pos~tlon of the Government and when they 
know about the pr~ce-hike done by you. they will be 
aware of your rea l  condl t lon.  The pr lmary 
consumption deliclt has increased from 27.5 per cent 
In 1990-91 to 66 per cent In 1995-96 as a result of- 
that the Government expend~ture IS lncreaslng The 
Increase in  the prices of petroleum products will 
lead to the increase in all sorts of expenditure The 
major consuming organlsa l lon o l  Petroleum IS 

Government ~tsell. So expenditure of Government will 
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increase. It means that non-planned expenditure Is 
going to be increased and you will not be  In a 
position to implement the Fifth Pay Commission's 
recommendations. You will not be in a position to do 
any work of public interest. 

[English] 

You will not be in a position to implement any 
welfare schemes. 

[Trans la tion] 

You will not be in a position to launch any of the 
employment schemes of the Prime Minister. It has 
been announced that the Government would provide 
drmking water to the village but it would not be able 
to prov~de even a single hand-pump because the 
Government has no funds 

AN HON'BLE MEMBER : Suggestions shouid also 
be given, you are criticislng only. 

DR.  MURLl  MANOHAR JOSHl I wil l  give 
suggestions also I will tell all the thlngs. Please 
keep patience We have formed the Government in 
Deihl State and very soon we will be able to form 
the Government at Centre You should not be worried 
about it After coming to power at Centre, we will 
improve economy of this country and free the country 
from lorelgn debt You keep on looking what we will 
do You are responsible for t h ~ s  situat~on External 
alds are decreasing gradually and net inflow has 
been 6 7 4  crores This I S  the resul t  of being 
depended on fore~gn atds whlch was the bas~s  of 
your economlc p o k y  whlch you are supporting and 
the Finance Mmlster is fol low~ng. It is appearing In 
all the newspapers that you had net lnflow of ,674 
crores This IS the only result of your wrong economic 
pollcles and the entire country IS lac~ng 11s Impact 
You commit m~s lakes  in lmpiementtng economlc 
poltcy and leave the common man l o  suffer its 
consequences. 

You have lhree optlons to meet this situation. 
one optlon IS that let the present s~tuation o l  the 
economy contlnue and keep on taking loans from 
abroad and spending it lav~shly If anybody asks you 
as to how you would repay it then you will say lhat 
once you get out of power who wilt ask you to repay 
Ihe loan 

"Yawal Jiwet Sukham J~wet,  

Rmam Kritwa Ghritam Plvet, 

Bhasmibhutasya Dohasya. 

Punaragaman Kutrh" 

Then who will ask for repaymenl and who will go 
to pay You have an opt ion Whatever you are 
dolng. (Intorruptrons) T h ~ s  op!~on IS very easy for 
you but the coming generation of the country and 
lhe l r  ch i ld ren wi l l  have to  sut ler  from i ts 
consequences. Once your policies are ~mplemented, 

thir country will have to be pledged. I want to cautlon 
you about the result ot the debt policy you are 
following. Avoid it lbrahim Saheb you have been 
opposing to this policy but why you are keeplng 
mum today? You shouid oppose this policy. Do not 
allow it to run. The party to which the hon'ble P r~me 
Minister belongs, has been criticising this policy. But 
now you are moving towards t h ~ s  debt policy and 
going to bring this country under the net of debts. 
No,. a person, a VIP or patr~ot of the country w ~ l i  
al low this country to move on  the pa th  of 
indebtedness lnd~a cannot survlve w~ th  such a huge 
amount of debt It 1s very sad to say that today, you 
have made our country the t h ~ r d  most Indebted 
country of the world I feel  more paln when the 
supporters of such p o l ~ c i e s  who a re  s l t t lng 
here. .(lnterruptrons) Why are you showlng hands 
YOU' should oppose 11 by vot ing Why are you 
supporting t h ~ s  p o k y ?  

[English] 

SHRl NlRhhAL KANTI CHATTERJEE (Dumdum) 
You should address some of the quest~ons to Shrl 
Jaswant Slngh. He made a statement when he was 
Finance Mln~ster for 12 days Ask h ~ m  lo  reply to 
some of your quest~ons 

(Translabon] 

DR. MURLl MANOHAR JOSHl I am askmg you 
as to why are you should tell about your opinlon 

The second option before you is that you should 
enhance the production of petroleum and keep 
control on its consumption But you are a supporter 
of all policies of consumerism You are lmportlng 
Mercedes which cost Rs 20 to 25  lakh You are 
manufacturing such a new v e h c l e s  which wi l l  
consumer costlier petrol and not the ordmary one 
How I can expect that you will keep control on the 
consumption of petrol because you are not able to 
do so. 

The third optlon, I am not sure that you will be 
able to do it or not. It you want to reduce the delc i t  
of Import pool and make a balance between export 
and import, you will have to find out a subst~tule of 
petrol Any other fuel w ~ l l  have to be used In place 
of petrol. On the basis of a l i t t le knowledge of 
Science I possess, I would l ~ k e  to say that l nd~a  I S  

competent enough to uses power alcohol In place of 
petrol belng uses at present It can be made of 
sugarcane dlroctly 

AN HON'BLE MEMBER It is under t r~a l .  

DR MURLl MANOHAR JOSHl . For how long 
trlel is being done? We are talking about ~t for the 
Iart 10 year In Brazil, power alcohol IS bemg used 
by vehicles for the Iart 12 years and you are st111 
doing trlal. All the countrles In the world are well 
aware of thls technology while you are on trlai Whom 
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you want to  make a fool? The whole wor ld has 
already completed i ts tr ial, what are you talking 
about.  This technology is available in the entlre 
world Not only this, vehicles can also be operated 
by sing gas. I know such common mechanices of 
this country who operate their two wheelers, motor- 
cycle and scooter by using small gas cylinder. You 
are flaring up in the entire country. You can stop it. 
But y o u  are  c la iming to  b e  sympathet ic t o  the  
farmers. Hon'ble Defence Minister often cries for the 
cause of farmers. Shri Kalp Nath Rai is sitting here 
who has been the Agriculture Minister. What is your 
problem in developing this technology is the country? 
The reason behind it is that you have some nexus 
with international racket. You get kick-back in the 
import deal of crude petrol. That is why you do not 
want to  stop i t .  You talk of sugarcane growers' 
sympathy .  G ran t  pe rm iss ion  t o  p roduce  power  
alcohol and to open sugar mills in the country. If you 
do so, farmers of this country w ~ l l  become happy and 
the vehicles wil l  run very fast .  It has no sort of 
pollution 

It is eco-friendly, it is cheap and it is in our 
control 

[Transla hon] 

We are heavily dependent on other countries for 
the import of crude oil During war, they can stop the 
supply whenever they I ~ k e .  It has happened before. 
America had imposed sanctions several tlmes earher. 
We may also face such a sltuatlon. Today, the world 
has become comlex. America is threatening us daily 
to sign the Comprehensive Test Ban Treaty otherwise 
~t would impose sanctions Thls may include putting 
hurdles in the import of petrol. By sendmg shlps in 
the Gulf, it can stop the supply of petrol. Our country 
has rich energy resources and we can become self 
su f f i c ien t .  No country can think of a l iowlng the 
foreigners to have control over ~ t s  energy resources 
but our Government is doing so You do not want to 
make the people see the reality We have alternative 
sources of energy in the country, but the Government 
does not want to make use of them 

Therefore, I would request you to concentrate on 
these facts. I would like to draw the attent~on of the 
Prlme Minister to  the  August 1995, report of the 
Standlng Committee of Petroleum w h ~ c h  contamed 
the comment made before the Economlc Reforms 
Commitlee and it was clearly stated that 10 to 15 per 
cent Increase in cost would be unjust~f ied But the 
Government have hiked ~t by 30 per cent You should 
not make it a pres t ige  Issue I know,  you lack 
experience, therefore mistake can be made You were 
full of enthusiasm as you were In a hurry and wanted 
to moblllse resources to present a populist budget 
But your entire plan has been exposed You should 

openly acknowledge your mistake and roll back the 
price hike. 

Madam Chairman, I would request him that for 
this, there are other ways. Therefore, there is no 
justification for the price hike in petrol, diesel and 
gas. In this regard the entire nation is ready to  help ; 

you. Yesterday, bandh was observed in several parts 
of the country. The bandh was complete in Uttar 
Pradesh. People are angry and seething with rage 
To prevent this from snowballing the Government is 
requested to reconsider its decision. The coa l i t~on 
partners shou ld  put pressure and persuade the 
Government that mistake has been committed By 
accepting the mistake your stature w ~ l l  increase In 
your speech, you spoke a lot about the farmers. But 
petrol price hike is antifarmer. It is a cruel joke on 
them. This will make the pesticides and ferti l lsels 
costly. Both are used by the farmers. The price of 
canvas used by the farmer will r ise.  The Defence 
M~nister himself had done farmmg in Uttar Pradesh 
It seems there will b e  two-fold price rise all round 
T h ~ s  is a dangerous steps you have taken You thlnk 
over 11 seriously. Where do  you want to  take t h ~ s  
country? Do not further deteriorate the economy of 
the country which is already not domg well. For God 
sake withdraw the price hike.  W ~ t h  t h ~ s  request I 
again appeal that it IS essential to w~thdraw the price 
hike 

KUMARI MAMTA BANERJEE : Madam Chairman, 
I am grateful to you for giving me  opportunity to 
speak on prlce rlse 

We all remember the opening lmes of Pand l t l ~  
during the Proclamation o l  Independence He s a ~ d  
at the stroke of midnight: "When the world sleeps. 
India wakes up".  Forty-nlne years later, literally at 
t he  s t roke of midnight, a f te r  s o m e  c lose -doo r  
m a n i f e s t a t ~ o n ,  the  Gove rnmen t  announced  this 
administrative price hlke which IS destlned to put the 
country In a deep economlc c is 

[Translation] 

There was prlce rlse even durmg the Congress 
Government But ~t was never more than ten per 
cent But the United Front Government has created 
a record I am not aware how they d ~ d  thls, w h ~ c h  
resulted In 25-30 per cent price rlse 

Madam Cha~rman, I have seen the manifesto of 
the Unlted Front Government. They had mentloned 

"We would brmg down the Consumer P r ~ c e  
Index"  

But price rise has been exorbitant In the month 
I do not deslre to get polltlcal mileage by speakmg 
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on  t h ~ s  issue because it is not a political question, 
rather, it concerns the common men. If someone holds 
Congress is the second largest party in the House. 
I want t o  ask t h e  P r i m e  Min is ter ,  whether  th i s  
decision was taken in consultation with the Congress 

(Party? 

I want to draw the Prime Minister's attenlion on  
o n e  m o r e  a s p e c t .  Today s e v e r a l  p a p e r s  have  
published the Prime Minister's decision of not taking 
back the price hike. Whether this is true or not, Shri 
Jena has said in  this regard. 

[English) 

"The P r m e  Mmster  has not met any Press 
person" That IS Okay But 11 IS reported in 
the Press lhat the P r ~ m e  Mmlster has s a ~ d  
so 

I wan t  t o  k n o w  o n e  t h l n g  W h e n  a n y t h l n g  
d ~ s c u s s e d  In t h e  H o u s e .  t h e n  ~t b e c o m e s  t h e  
ploprlety of the House If the P r m e  Mlnlster has 
s a ~ d  l h ~ s  ou ts~de  the House, then the House should 
take note of t h ~ s  One can become b ~ g  leader, a 
P r m e  M ~ n ~ s t e r  by s p e a k ~ n g  on such matter whlch 

4 concerns the common men but msplte 01 a f ~ g h t  for 
power one has  to sateguard the ~ n t e r e s t  o f  the  
common men I want to request that the U n ~ t e d  Front 
Government should thmk aboul I! I hope the Prime 
M ~ n ~ s t e r  w ~ l l  assure the House ,  because we are 
d ~ s c u s s ~ n g  under rule 193 T h ~ s  d ~ s c u s s ~ o n  1s not 
under rule 184 Nor IS I! a d ~ s c u s s ~ o n  on  Adjournment 
Mollon D ~ s c u s s ~ o n  Under Rule 193 does not mean 
a mere drscuss~on But I want that there should be  
sonre meanmglul dlscusslon w h c h  may convey the 
message to the people of the country, that the U n ~ t e d  
Front w h ~ c h  IS supported by the Congress, can not 

,rema~n In power by ralsrng the price of essen t~a l  
items I apprec~ate,  that 11 has been done to curb lhe  
consumpt~on of petrol But there are several other 
methods to do  t h ~ s  I request the Government to 
adopt those methods Leaders make tall c l a ~ m s  but 
I! they show the way then the common men would 
follow s u ~ t  ( In lerrupt~ons)  

16.00 hrr. 

MR CHAIRMAN You may Speak Mamta11 

KUMARI MAMTA BANERJEE I will speak But 
t h e  Pr rme Mln ls te r  s h o u l a  a lso  l ~ s t e n  t o  the  
d ~ s c u s s ~ o n  

THE MINISTER OF STATE IN THE MINISTRY OF 
P E T R O L E U M  AND NATURAL G A S  ( S H R I  T R  

9 OASLCJI Madam, you go ahead We ale here to lake 
notes 

KUMARI MAMTA BANERJEE That IS all rlght 
But as l h e  P r ~ m e  M ~ n l s t e ~  IS here, I want to brmg 11 

Madam, austerity measures should have been 
taken f i rs t .  Has the Government  taken  a u s t e r ~ t y  
measures? Madam, the prlce of cooking gas differs 
from State of State. In Calcutta it was Rs 106 99. 
which has been increased to Rs 136 66 In New D e l h ~  
it was 9 3  78 ,  w h ~ c h  has  b e e n  inc reased  to R s  
120.95. In Madras it was Rs. 98.04 and now it would 
be Rs. 125 60 

(Shr lmat~ Geeta Mukherjee In the C h a ~ r )  

Sales tax on c o o k ~ n g  gas In M u m b a ~ .  Madras 
and Delhl has r a ~ s e d  Its prlce by Rs 25 to Rs 50 
But due to the Sales tax In my State its prlce has 
Increased to R s  131 You tell us, what IS the Income 
ot the poor people, such as. the workers, and those 
of the labours7 How much pay does a Government 
servant get Sookmg Gas IS used In the households 
of farmers So should the c o o k ~ n g  gas not be  usea 
by the farmers 1' the prlce of Cyhnder IS Increased 
by 30 Rupees, one can well  Imagine the pllgn! cf 
LPG users I do not w ~ s h  to speak from any pcl, :~cai 
angle but many people have sent me telegrams and 
have telephoned me to ask why we d ~ d  not oppose 
11 and where 11 was necessary 13 h ~ k e  the prices of 
LPG 

[English) 

I apprec~ate tnat the Government grves subs~dy  
But there are ce r ta~n  areas where the Governmen! I S  

b o u n d  to g lve  s u b s ~ d y  l ~ k e  f e r t ~ l i s e r s  w h e r e  
Government has to glve subs~dy  You cannot deny 
the Defence sector You have to glve money for !he 
Delence sector You have to glve subs~dy  on ~ o o k : ~ g  
gas and dlesel etc 

Do you know that the Increase In the price o! 
Diesel and Petrol wtll equally affect a twa wheelev 
owner as well as a farmer who uses a d ~ e s e l  pump 
for agr~cultural purposes Those who use tractar to! 
cultwallon would also lmd 11 expenslve to do so The 
increase In the  pr lces of d iese l  and  pe t ro l  H I '  
~ n d ~ r e c t l y  affect the prlces of essen t~a l  c o m m o d ~ t ~ e s  
too There are cer ta ln lnstructlons Issued by !he 
Government regardmg essen!~al commod:tles w h ~ h  
c a n  b e  a p p l ~ e d  In c a s e  t h e  p r i c e s  o f  s u c n  
c o m m o d ~ t ~ e s  are h ~ k e d  However, no S:ate follows 11 
You should ask for a report from the States regarding 
the number ot black marketeers and hoarders an0 
the de ta~ ls  of those arrested In absence of w h ~ c h  
such thmgs happens like the admlnlstrative prlce tor 
potatoes was announced as Rs  5 but ~ t s  prlce lose  
upto Rs 8-10 w l t h ~ n  two days t lme The p r c e  of onlon 
whlch was Rs 7 ,  went upto Rs  10  The  pr ices o f  
ch l lhes potatoes and Other commod~tres have aiso 
soared h ~ g h  
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[English] 

Madam,  From vegetab les  t o  fe r t i l i sers ,  
everywhere the prices are being increased. I want to 
tell the hon. Prime Minister that the increase in prices 
by 25 to  30 per cent is unprecedented. May I request 
you, Sir, to reconsider it in the interest of the common 
people, In the interest of the middle-class people, in 
the interest of farmers, in the interest of the workers, 
in the interest of the Government employees and 
other employees? I do not think it is a matter of 
prestige The first priority must be the people of this 
country The effect of this will be on the small and 
marginal farmers, small-scale entrepreneur, salary 
based middle class people and those 40 percent 
who are below the poverty Ilne. 

[Translation] 

They would also be affected by this. What would 
happen l o  the poverty eradication programmes of 
our Government viz. NRY. JRY, RNEGP, RlDP What 
would be the fate of Prime Minister's Rojgar Yojana. 

There are many such vil lages In our country 
where people do not get electr~city, water. But 11 the 
pr ices of petrol  and diesel  are not reduced, the 
rates of electricity and other things would also flare 
up. With an Increase in the rates of electricity, prices 
of all other commodities would go up. You are aware 
that 40 per cent farm labourers in our country are 
l l v~ng below poverty llne and they requlre all sort of 
help 

It IS a fact that with the increase In the prices of 
petrol and Diesel, inflation rate has gone up by 4 
per cent If we do not reduce the prices, the Inflation 
rate would rise further Who w ~ l l  suffer then? The 
whole country is going to suffer. Hence I seek your 
help and I request you to take pro-people stand. 

You would be surprised to know that not only the 
prlces o f  essent~a l  cornrnod~t~es but the prices of 
some essential medlcines have also Increased T h ~ s  
morning Geeta j~  was telhng me that the rate of Me 
savlng lnlectlon meant for the patlent of Thalessemia 
w h ~ c h  cost Rs.1600 earher has been Increased by 
Rs 400 A patlent requires two mjections every month 
and w ~ t h  this increase, he would have to cough up 
Rs 900 more for two ~nject ions It would be more 
di f f~cul t  for h ~ m  to make the both ends meet. It 1s the 
responslb~hty of the Government to p r o v ~ d e  food, 
clothing and shelter to ~ t s  people. 

MR.  CHAIRMAN : Hon. Mamata Benerjee, now a 
statement is to be made by S h r ~  I K.  Gularal on India's 
postt~on with regard to CTBT 

KUMARI MAMATA BANERJEE Shall I Walt for 
few minutes? 

MR CHAIRMAN : Yes, please 

16.07 hrs. 

STATEMENT BY MINISTER 

(il) India 's  posi t ion wlth regard  to 
Comprehensive Test Ban Treaty (CTBT) 

[Eng lis h]  

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I .K .  GUJRAL) . Almost 50 years ago, India took the 
lead in calling for a ban on nuclear testing. In fact, 
in this very House, Jawaharlal Nehru addressing the 
Lok  Sabha on  2nd  Apr i l ,  1954  af ter  t h e  f ~ r s t  
hydrogen bumb test was conducted, cal led for a 
'standstill' agreement to halt nuclear testing pendlng 
progress towards elimination of nuclear weapons. 
Since then, we have persisted with our efforts to 
convince the International community of the need for 
a CTBT whlch would brmg an end to the qualitative 
development of nuclear weapons and mark the flrst 
step on the road to nuclear dlsarmament. 

In the Conference on  Disarmament, the CTBT 
negotlatlons have now been going on for two-and- 
a-half years The negotiators have the unamb~guous , 
mandale to conclude a CTBT whlch would "contribute 
effect~vely to the prevention of prollferat~on In all ~ t s  
aspects, to the process of nuclear dlsarmament and 
therefore to the enhancement of ~nternat lonal  peace 
and secur i ty" .  We have par t~c ipated ac t~ve l y  and 
constructively in these negot ia t~ons and have put 
forward a number of proposals consistent wlth the 
mandate. We have staled clearly that the CTBT must 
be truly comprehensive and not leave any loopholes 
tha t  wou ld  permi t  nuc lea r  weapon  s t a t e s  to  
cont inuous refinlng and developing their nuclear 
arsenals at their test sites and laboratories We have 
underscored the Importance of placlng the CTBT In 
a universal d~sarmament  framework, as part of a 
s lep by step process almed an a c h ~ e v ~ n g  complete 
ellmination of a l l  nuclear weapons w ~ t h l n  a tune- 
bound framework. 

It is a matter of regret that the CTBT, as 11 has 
emerged, does not go just~ce to the mandate W~thou l  
be lng  ancho red  In t he  nuc lea r  d l sa rmamen t  
framework, 11 w ~ l l  not contribute l o  the process of 
nuclear d~sarmament. Our proposals were put lorward 
In a cons t ruc t i ve  s p r l l  I n  o rde r  t o  e n g a g e  In 
negotiat~ons These were not presented on a take-11. 
or - leave-11 b a s l s  What  we  a re  s e e k ~ n g  IS a 
commitment to engage in negotiations that will lead 
to the elimination of nuclear wapons within a m e -  
frame. Naturally, we have or;r own idea o f  what 1s a 
reasonable time-frame but we are willing to negotiate 
this wl th other count r ies .  W e  rea l ise  tha t  such  _ 
negotiations are not a part o f  the CTBT but we would 
l i ke  t he  CTBT to  ac t  as a ca ta l ys t  fo r  t hese  
negotiations Wlthout 8uch a commitment reflected 
in CTBT, we are convinced that thls treaty wil l  b e  an 
end in Itself rather than a Ilrat step on  the road to 


